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MA 2736/2020 

 This application is filed by applicants No.5 and 6 with a prayer 

to withdraw their names from O.A. No. 3527/2018.  

2. For the reasons mentioned therein, the MA is ordered and the 

applicants No.5 and 6 have been deleted from the array of parties.  

  

(Mohd. Jamshed)    (Justice L. Narasimha Reddy) 
Member (A)        Chairman 
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